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to Israel goods worth Rs. 31 lakhs
whereas India has imported goods from
that country worth Rs. 80 lakhs;

(b) if so, whether the present trade
with Israel is in the interest of India's
national economy; and

(c) if not, the steps taken by Gov-
ernment in this regard ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) Yes.
Sir,

(b) The volume of trade is too negli-
gible to have any bearing on India’s
economy,

(c) Trade with Israel has been carried
on by private parties as normal commer-
cial exchange.

Maror INDUSTRIAL PROJTECTS IN
ORIssA

2946, SHRI K. P. SINGH DEO:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state :

(a) whether Government propose to
set up major Industrial projects in
Orissa in the Fourth Five-Year Plan;

(b) if so, whether Talchar Industrial
Complex has been included in the
scheme; and

(c) if so, the expenditure likely to be
incurred thereon ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED) :
(a) and (b). The work in connection
with the formulation of the Fourth Five-
Year Plan beginning from April 1969
has just been initiated. The inclusion
or otherwise of the Talchar Complex in
the mew Fourth Plan will be considered
at the appropriate stage,

(¢) Does not arise,

DEVELOPMENT OF INDUSTRIES WITH
IRANIAN COLLABORATION

2948. SHRI K. P. SINGH DEO:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state :

(a) whether it is a fact that talks for
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the development of Indian industries
with the economic collaboration of Iran,
were held with the leader of the Iranian
delegation to U.N.C.T.A.D.; and

(b) if so, the result thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMTNT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) :
(a) and (b). No, Sir. When His Ex-
cellency Dr. Alinaghi Alikhani, Head of
the Iranian Delegation to UNCTAD
called on the Union Minister for Indus-
trial Development and Company Affairs
recently, he stated that Iran was keen
on getting technical assistance from
India on the subject of Small Scale In-
dustries, in particular, the type of indus-
tries that could be taken up profitably
in Iran and the technique of starting
such industries especially in Industrial
Estates. He also desired that an Indian
Team of Experts might be sent to Iran
to study the local conditions in consul-
tation with Iranian officials and prepare
a scheme to assist the Iranian Govern-
ment,
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TeXTILE MILLs

2951. SHRI K. LAKKAPPA : Will
the Minister of COMMERCE be pleas-
-ed to state :

(a) whether it is a fact that Govern-
ment propose to give substantial assis-
tance for the modernisation and expan-
sion of the textile mills;

(b) if so, the details thereof; and

(c) when the proposed scheme is
likely to be implemented ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI) : (a) to
(c). Some of the measures already taken
to assist modernisation and expansion of
the textile industry are :

(i) The Industrial Development
Bank of Ind.a has evolved a
scheme of giving deferred
payment guarantee for the
supply of indigenous textile
machinery to the cotton textile
industry for rehabilitation and
modernisation purposes;

Deferred payment schemes has

been cxtended to 7 years in
deserving cases;

(i)

1646

Written Answers

(iti) The limit on credits for avail-
ing of rediscounting facilitics
by the Industrial Development
Bank of India has beea in-
creased from Rs, 25 lakhs to
Rs, 50 lakhs per unit per year;
and

(iv) The Industrial Development
Bank of India, etc, have been
advised to consider applica-
tions from the textile industry
for loans required for moder-
nisation,

VISIT BY SOVIET EXPERTS TEAMY

2952. SHRI D, N. PATODIA :
SHRI R. R, SINGH DEO :
SHRI BEDABRATA
BARUA :

Will the Minister of COMMERCE be
pleased to state :

(a) whether it is a fact that four
teams of Soviet experts will be arriving
in India shortly to study the possibilities
of exports of industrial goods from
Indiz to USSR,

(b) whether the visits have been spon-
sored at the instance of Government;
and

(e) if so, when the Reporta of thesc
teams are likely to be submitted to Go-
vernment ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESI) : (a) The
advance party of the four €Xpert groups
from USSR are currently in India, but
they will be reinforced by other experts
as and when the need arises,

(b) The visit of the experts are ap-
parently as a consequence of the propo-
sals of the Government of India to the
Government of USSR at the time of the
annual trade talks during December.
1967 for a closer economic and indus-
trial collaboration between the two coun-
tries.

(c) It is now too early to specify the
time by which the views of the teams
would be made available to the Govern-
ment,





